(TO BE PUBLISHED IN PART Il SECTION 3(ii) OF THE GAZETTE OF INDIA)

F. No. 13/23/2013-BO.1

Government of India
Ministry of Finance
Department of Financial Services

New Delhi, dated the?g';l?ebruary, 2018
Phalguna 8, 1939 (Saka)

NOTIFICATION

In exercise of the powers conferred by sub-section (1) of section 53 of the
Banking Regulation Act, 1949 (10 of 1949), the Central Government on the
recommendation of the Reserve Bank of India, hereby declare that the provisions of
sub-clause (i) of clause (c) of sub-section (1) of section 10 of the said Act shall not
apply to Oriental Bank of Commerce, in so far as it relates to the nomination of Shri
Mukesh Kumar Jain, Managing Director & Chief Executive Officer of the Bank on the
Board of Canara HSBC Oriental Bank of Commerce Life Insurance Company

Limited as Director. %m

i
(S. R. Mehar)

Deputy Secretary to the Government of India

To:

The Manager

Government of India Press
Mayapuri Industrial Area, Ring Road
New Delhi
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F. No. 13/23/2013-BO.1 Dated, thel? February 2018

Copy to:

. Shri Mukesh Kumar Jain, MD & CEQ, Oriental Bank of Commerce, Head office:
Gurugram '

. Chief General Manager, Department of Banking Regulatlon Reserve Bank of India,
Central Office, Mumbai

. PS to Finance Minister / PS to Minister of State (Revenue and Financial Services) /
PS to Finance Secretary / PPS to Secretary (Financial Services) / PPS to Additional
Secretary (Financial Services)

. NIC Cell, Department of Financial Services

. All other officers and branches in the Department of Financial Services through

. Guard File
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(S. R. Mehar)
Deputy Secretary to the Government of India




